54 Oral Answers [RATYA SABHA] to Questions

SHRI NITIN JAIRAM GADKARh Sir, this subject relates to the Ministry of Com-
merce. The DPIIT is the concerned authority that deals with this subject.

But, as far as MSMHEs are concerned, we have scheme that we are giving 15 per cent
of the project cost as the grant-in-aid. The maximum limit is rupees one crore. However, one
thing is clear that we have to encourage new research and development because innova-
tion, entrepreneurship, science & technology, and research is the key to knowledge. And,
the conversation of knowledge into wealth is the future for the country. So, in MSME
sector, we are seriously thinking about giving priority for all these new inventions and
researches. And, we need to simplify the registration system. We are coordinating with the

Ministry of Commerce and we will find out a solution.

SHRI RIPUN BORA: Mr. Chairman, Sir, the hon. Minister had recently sanctioned
rupees two hundred crores for setting up an MSME Technology Centre in Coimbatore. The
Union Government had previously announced twelve such centres for twelve cities. I
would like to know from the hon. Minister whether any timeline has been fixed for setting

up these twelve centres. Also, will the hon. Minister extend this scheme to other cities also?

SHRINITIN JATRAM GADK ART: The Government has already decided giving high-
est priority for development of skills, new technology and new innovations. About 12
technology centres have already been sanctioned. The Government is giving approxi-
mately T 200 crores, which is the cost, for that. We have a collaboration with German
institutions where we need to have the latest or the best technology available in the world.
One of the problems is about the land acquisition. The land is supposed to be given by the
State Government. We are in the process. At maximum places, we have already received the
land. The tender process has already started. We will start the work. Within two vears, we

want to complete that.
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Oral Answers [2 December, 2019] to Questions 9

Increase in road accidents

1140, SHRI REWATT RAMAN SINGH: Will the Minister of ROAD TRANS-
PORT AND HIGHWAY S be pleased to state:

() whetheritisa fact that there has been a huge increase in the traffic related road
accidents in the country in the year 2019 vis-a-vis year 2018;

(b) whetheritis also a fact that one of the main reasons for said accidents 1s the use
of pressure hom and inadequate information of traffic rules to the public; and

(c) the necessary steps being taken by Government to prevent traffic related road
accidents in the country in the year 2019-207

THE MINISTER OF ROAD TRANSPORT AND HIGHWAY'S (SHRINITIN JATRAM
GADKARI): (a)to (c) A Statement is laid on the Table of the House.

Statement

(a) As per provisional data obtained from the Supreme Court Committee on Road
safety for the calendar year 2019 (up to September, 2019) in respect of 26 States
and 5 Union Territories, there is an overall decrease in road accidents by 2.2% in
comparison to the corresponding period of last calendar year 2018 (Up to September,
2018). However, the Total no. of fatalities during the period has increased by 0.2%
in the same period. State-wise data 1s given at Annexure (See below).

(b) Road accidents occur due to multiple causes such as over speeding, use of
Mobile phone, drunken driving/consumption of alcohol/ drug, overloaded vehicle,
poor light condition, jumping red light, overtaking, neglect of civic bodies, weather
condition, fault of driver, driving on wrong side, defect in road condition, defect
in condition of motor vehicle, fault of cyclist, fault of pedestrian etc. However, no
specific data is available in respect of accidents caused due to use of pressure
hom.

(¢) The Motor Vehicle (Amendment) Bill, 2019 passed by Parliament focuses on road
safety and includes, inter-alia, stuff hike in penalties for traffic violations and
electronic monitoring of the same, enhanced penalties for juvenile driving, cashless
treatment during the golden hour, computerization/automation of vehicle fitness
and driving, tests, recall of defective vehicles, streamlining the third party insurance
and payment of increased compensation for hit and run cases ete. The Amendment
also provides for setting up of a National Road Safety Board. The Amendment has
strengthened the Law to improve the road Safety scenario and reduce loss of
lives.

The Ministry issues regulations to improve vehicle safety standards, undertakes site
specific interventions to address black spots, and also mobilises various activities to pro-

mote road salety such as road safety advocacy and awareness programmes.

TOriginal notice of the question was received in Hindi.



Annexure

Details of Road Accidents, Persons Killed and Injured

SLNo. States/UT’s Jan - Sept, 2018 Jan- Sept, 2019 Increase/ Decrease during
Jan - Sept, 2019 compared to Jan - Sept, 2018
Total Persons Persons  Total Persons Persons Road Road Persons Persons Persons
number of Killed Injured numberof Kiled Injured Accidents Accidents Killed Killed Injured
Road Road %  Absolute %
Accidents Accidents
1 2 3 4 5 6 7 8 9 10 11 12 13
1. Andhra Pradesh 15,029 5,638 17787 15,545 6,023 18,515 516 3.4% 385 6.8% 728
2 Arunachal Pradesh 138 107 309 142 69 249 4 2.9% 38 -355% 60
3 Assam 6,099 2,125 5,445 6,312 2,404 5,749 213 35% 279 13.1% 304
4 Bihar 7.139 4,973 5,131 7.512 5,428 5,318 373 52% 455 9.1% 187
5. Chhattisgarh 10.525 3337 9,534 10,731 3,764 10,411 206 2.0% 427 12.8% 877
6 Goa 2052 186 1,122 2,521 203 1,012 -231 -8.4% 17 21% -110
7 Gujarat 13.952 5,943 12,959 12,610 5532 12,224 -1,342 -96% 41 -6.9% -735
8 Haryana 8,521 3,882 7,401 8,140 3,744 6,976 -381 -4.5% -138 -3.6% -425
9 Himachal Pradesh 2.583 1,016 4,523 2350 a7 4,039 -233 -9.0% 100 -107% -484
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4,485
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8,296
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49,338
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8,140
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1 2 3 4 5 6 7 8 9 10 11 12 13
27 Uttarakhand 1,078 77 1,217 1,022 642 1,160 5600 -52% -120 0 -167% -57
28 Uttar Pradesh 31,719 16,614 22,254 32,255 17,235 22,126 536 1.7% 621 37% -128
29 West Bengal 9,649 4,362 8,946 9,207 4,214 8,656 442 46% -148 -3.4% -290
30, Andaman and &0 6 62 51 2 4 18 26.1% 4 -66.7% 22

Nicobar [slands
31, Chandigarh 239 74 226 219 8 29 20 -84% 6 21.6% 3
32 Dadraand Nagar Haveli 67 43 61 51 % A3 16 23.9% 7 -163% 32

33, DamanandDiu* = = = - - = “ 2 s - -
34 Delh 4,862 1,270 4, 606 4,277 1,027 3,904 585 -12.00 243 -19.1% SF02
35 Lakshadweep™ - - - - . = - z . . .

36, Puducherry 1,197 115 1,435 1,076 I 1,310 -121 -10.1% 37 -322% -125

TotaL 346,806 112,469 355,042 339,135 112,735 345067  -7,671 -2.2% 2066 02% 9,975

*Data for 2019 (Upto September, 2019) not provided.
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[ MM SR TS6|
PIBT THT T 3R AT ATk, Hed & 9t At & g 9, gt miéat ofiR I
IRERI F TEdrT 9 g H9d ©

R, H AT <ATET &, o SHH TaR] 37es] B AHerrg - 6l @ | aierg 5 &9 3
FH 29 TRIT reduce AT €1 =[P F€ Concurrent List # &, SHRNT afferrg # gl @1
IRBR Sl BB (A 2, IAF 99§ TH Gl e T B o €1 FEl E e
ARHTS, o SR WX a2l HF 91! 31 o0 WA A B | 58 TRe & 5 o9d | &

KUMARI SELJA: I must compliment the hon. Minister for his dynamic and open-
minded working style. FX, AR #=1 Sft =1 g ardt w1 5 51 741 Hicy @ldhd Tae
TEIIT TR, ShT B HehE U earn AT el o1, revenue collection e 211, Sifthe S
ST strict penalties 1718 € b S 51 Tt T Bl S¥RT SamaT Tt SEaR WY oY
Sl omedl &1 ¥R, S e 1 $H B ®l A G bR 4l B & o 9Hal srege Al
T & | & w7ty #5079 ST emgt o o 3y gell stiff penalties 1 2TST &4 B
W fgar B il 3R gedT Seal effect BI1 €, @1 g€ HH HHI effective e €1
g |

sht fifermr SR et TR warafa weiey, suT T ud e B St |, sad
Uil I geh ladellss o, gisa? &% 103 gy o1, 39 Uy ey didithde ==l o,
ieee Aféfthehe Tt on, 1. I ARI AN violation register TV, SHY HISH o' TR |

GIRT IE 1% Wig & g H Concurrent List # e g3 € 1 4 BIg+ 20 WIel Ueel
IR Y 2| STST B bl Yo FheT ¥, a8 817U @ of | <t bl el & b bige 9gd
STET &1 711 3 Wi a9 1984 § oY Y, 37 €9 9y 2019 § €, S 9ol b 91 ol
FEeRT € arell € 1 59 50-100 TU IS o1 A1 &N Gferd & | violation Hh ST
el T 9| 34 S 9 ARBR I AXBN & & | eH el b HIHH 500 S0 9 5,000
B b BIg & | 376 BISH 500 $U T &, 600 $U YT & AT 5,000 $U I6A1 8, T8
U5 HYBR T HY, FHE UME AEBR & | dgd-H1 o778 3% consider M &1 & €1 d &3
Hepdl |

R & gE € o 3TR 319 B 1 A TET P, 1 Bree e S | € e
IE Pl AR fF 31T violation T R &, 3T FIT 39=T ST 1 SNREH & STerd 82

MR. CHATRMAN: Shri M. Shanmugam. Correct. 31231 & | This legislation is really a

very progressive legislation. We must all respect it. Shri Shanmugam.

SHRI M. SHANMUGAM: Sir, in the transport industry, most of the drivers are in all
unorganized sector. In Tamil Nadu, we have one Auto Board to give social security to all the
drivers. On par with same and similar, I want to know whether the Minister in the Centre is

also going to establish any Board to help the poor drivers.
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SHRINITIN JAIRAM GADKARI: Sir, actually, in new Motor Vehicles Act, we have a
lot of provisions, particularly, in the social schemes from the Government of India, we now
are going to coordinate all the schemes for drivers, for cleaners and for everybody for
getting benefit from AYUSHMAN to Pension Yojana. So, everywhere, we are thinking that
how we can give maximum benefit to the drivers. The most important thing is now we are
opening, at least, 1, 000 driving training centres in every district where the computer will
take the test and it will decide whether he will pass or fail. So, on that basis, there also, the
training programine is there, and, at the same programme, we are now planning to give him
ail type of information regarding the welfare of the drivers; and under the different schemes,

we will cover that and we are very positive that how we will be helpful for the drivers.

et wrr dew: wHUld HElG, Ave § g Wi b oy e s @ 3l gotae
3R e o & T 3 e19d Usdl & | daei 9gd YaISed wid ¥, [Wedel 3ieRl gl
& 3fIY agl baH SivTell setlpl 7 1 &4 ue # ugd vd & 1% J8 4 9 810, 6 o g,
SRR ] Teh IHPT B I &1 § & | BRT HAT ST oIues wres 1 wared off [
S U TG & [ AT IS M Uolge | €7

1 FATARE 31T SHT &2 # AIRTT| T GA1a &, 39 &1 11 | SReer 141, IRid
HAN &I ST

Pitiable living conditions of sportspersons

*141. SHRI SUSHIL KUMAR GUPTA: Will the Minister of YOUTH AFFAIRS AND
SPORTS be pleased to state:

(a) whether it is a fact that many sportspersons of national level are living in a

pitiable condition in various parts of the country;
(b) whether Government has taken any steps to identify them; and
(c) il so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFATRS AND SPORTS
(SHRI KIREN RIJIJUY: (a) to (¢) A Statement 1s laid on the Table of the House.

Statement

(a) to (¢) The Ministry of Youth Affairs and Sports 1s implementing the Pandit
Deendayal Upadhyay National Welfare Fund for Sportspersons (PDUNWE'S), which ca-
ters to sportspersons of yesteryears now living in indigent conditions. PDUNWES Scheme



